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Regional Directors of Foreign Trade 
will be appointed for these different 
areas very soon. That is the question. 
It has nothing to do with districts and 
sub-districts in the country. 
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trade and the organisational set-up. 
That is primarily concerned with the 
different areas of the world which we 
are trying to reorganise inlo four or 
five zones under regional directors of 
foreign trade-{)ne for Latin American 
and US, another UK and the EEC, 
the third East European cL'lmtrips and 
other areas and fourth, Africa, Asia 
and the Middle East. 

Shrimati Savitri Nigam: May 
know, when the hon. Minister is con-
vinced that this sort of organisalion is 
going to be useful, why there is delay 
in the setting up of this. why, \I}ough 
it has already been announced. it has 
not yet been set up? 

Shri Manubhai Shah: There has 
been really no delay. The question is (0 

locate people. We want competent 
persons of the rank of ~  secretaries 
to take charge of the regional direc-
torates of foreign (rade. To locate 
people with commercial knowledge 
and expertise of foreign trade is not 
an easy task. We are trying to pick 
up the people. 

Shri Sham Lal Saraf: May I know 
whether this registration of exporters 
and exporting houses will be of parti-
cular commodities or region\\. i ,e? 

Shri Manubhai Shah: I am sorry 
that que.tion is quite independent. 

Mr. Speaker: That does not arise 
from this, 

Iron and Steel Distribution System 

+ r Shri Bhagwat Jha And: 
I Shri Bhakt Darsbau: 
, Shri P. C. Borooah: 
I Shri Yallamanda Reddy: 

.224 J Shri Bishanchander Seth: 
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Shri Harish Chandr Mathur: 
I Shri Indrajit Gupta: 
L Shri Surendranath Dwivedy. 

Will the Minister of Steel and Heavy 
Industries be pleased to sta ~ . 

(a) whether Government have 
appointed any committee (0 ~ s  a 
complete overhaul of the present sys-
tem of iron and steel distribution; and 

(b) whether Government propose 
to introduce immediately the system 
of direct purchase from the producer 
by the bulk consume .. ' 

The Deputy Minister in we MiDis-
try of Steel and Heavy Industries 
(Shri P. C. Sethi): (a) Yes, Sir, to 
review the present system of distri-
bution contrOl and planning. 

(b) This matter will be examined 
after the Committee has submitted its 
report. 

Shri Bhagwat Jha Azad: May I know 
whether it has been found by the 
Government that the p"c,ent system 
of distribution has worked as a handi-
cap. leading to non-lifti{l.g of large 
quotas not only by ind'viduals but 
also by some State Governments? 

The Minister of Steel and Heavy 
Industries (Shri C. Subramaaiam): 
Yes, Sir, there have been difficulties 
in the present system of distribution. 
That is why we have appointed a 
committee. and I am hoping that it 
will be possible to reorganise this dis-
tribution. 

Shri Bhagwat Jha Azad: Is the idea 
of the Government to change the pre-
sent distribution not only due to this 
faulty system of distribution, but also 
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due to the increasing demand with 
which the supply ~ not coping? 

Sbri C. Sllbramaniam: First of all, 
the volume to be dealt with by this 
organisation has become immense. 
Formerly the distribution was round 
about one million tons. Now we our-
selves will be producting about 4 
million tons, and We ale importing 
some materials also. So, tre organisa-
tion will have to be looked mto from 
thi, aspect, and also the r~s  em-
ergency perhaps will have a beari'lg 
on it. 

Shri Bhakt Darshan: As I under-
stand it. even the' r~ ~ ordnance 
factories have been complaining about 
the inordinate delay in the supply of 
steel to them. Have anv sP£'eia! steps 
been taken noVo' in that" connEction'? 

Shri C. Subramaniam: There have 
been complaint.s from almost every-
body. but as rar as ordnance factory 
requirements are concerned, they have 
a special priority and they will be 
met as quickly as possible. 
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1\lr. Speaker: Next question. 

'Ii'N 

Shri Ranga: May I PlIt a supple-
mentary? 

Mr. Speaker: He did not stand up 
earlier. 

Shri Ranga: This is an important 
supplementary. 

Mr. Speaker: Too late now. 

.. ae Of Industrial Licences 
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Shri Warior: 
Shri Vidya Charan Shukla 
Shri Basumatari: 
Shri Ramanathan Chettiar: 

I Shri A. N. Vidyalankar: 
L Slo.ri Maheswar Naik: 

Will the Minister of Commerce 
and Industry be pleased to refer to 
the reply given to Starred Question 
No. 529 on the 22nd August, 19ff2 and 
state: 

(a) whether an analysis Of licences 
issuc:c1 to industrial houses cr indus-
trialists was supplied to the Maha-
lanobis Committee before :heir report 
was finalised; 

(b) whether there is any restriction 
in actual practice in issuing these 
licences to persons already owning or 
managing many undertakings; and 

(c) whether he would now lay on 
the Table an analysis of the licences 
issued to industrial houses or indus-
trialists during the last two years? 

The Minister of Industry in the 
Ministry of Commerce and Industry 
(Shri Kanungo): (a) No, Sir. The 
report of the Mahalanobis Committee 
also remains to be finalised. 

(b) Yes. The provisions of the 
Industrial Policy Resolution, 1956, 
which specifically refers to the need 
to prevent private monopolies and the 
concentration Of economic power in 
different fields in the hands of small 
number of individuals, are always 
kept in view when new licer,ces are 
issued. In furtherance of this policy, 
in a number of well-e,lablished 
industries, licences for establishing 




